National Company Law Tribunal ITEM NO : 29
Allahabad Bench

CP No. (IB)449/ALD/2019

ATTENDENCE - CUM-ORDER SHEET OF THE HEARING OF ALLAHABAD BENCH OF THE NATIONAL
COMPANY LAW TRIBUNAL ON 16.03.2020
NAME OF THE COMPANY: Sparge Energy Pvt Ltd V/s Benara Bearings and pistons Ltd,

SECTION OF | & B CODE: 9 IBC
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In view of the order passed in CP No. (IB) 77/ALD/2020, the matter is
adjourned to 20.04.2020.

Dated: 16.03.2020
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(Justice Raj es h Da val Khare)
MEMBER (J)



